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From : Consultant Judicial-NGT(P.B.) <judicial-ngt@gov.in> Wed, Feb 28, 2024 11:19 AM
Subject : ORDER passed in Original Application No. 157/2024 &2 attachments -,

To : Sh. RAJA CHATTERJEE Registrar <registrarngt-
kolkata@gov.in>, Judicial Section <ngtjudicial-
kolkata@gov.in>

Reply To : Consultant Judicial-NGT(P.B.) <judicial-ngt@gov.in>

Respected Sir/Madam,

I am directed to forward a copy of the Petition & Order dated,. w5
22/02/2024 passed in Original Application No. 157/2024 News item titled
"Jamshedpur Border Area Mining Department Action - Kapali ke Gauri Balu
Ghat par Khanan Vibhag ka Chhapa, Balu lade tractor samet anya samaan jabt"
appearing in Sharp Bharat dated 09.01.2024. . for your kind perusal & necessary action.

REGARDS .
CONSULTANT (Judicial) tau
8(N.G.T.)(P.B.) 8 New Delhi AR
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== Jamshedpur Border Area Mining Department.pdf
= 170 kB
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Item No.02 Court No. 1.

BEFORE THE NATIONAL GREEN TRIBUNAL B
PRINCIPAL BENCH, NEW DELHI N

Original Application No. 157/2024

News item titled "Jamshedpur Border Area Mining Department Action - ) y e

Kapali ke Gauri Balu Ghat par Khanan Vibhag ka Chhapa, Balu lade C o b4
tractor samet anya samaan jabt" appearing in ‘Sharp Bharat dated i Lt

09.01.2024. - S
Date of hearing: 22.02.2024 Ty

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Respondent: Mr. Kumar Anurag Singh, Adv. for R - 1 (Through VC)

ORDER ¥~ &% TRIBTT~ &Y
© %3 REREOEE N T WERT IFE

1. This original application is registered on the basis of the news item

titled "Jamshedpur Border Area Mining Department Action -.Kapali
- nembieyer Yrg £ b ryv; B&!’l }age

ke Gauri Balu Ghat par Khanan Vibhag ka Chhapa,: Balu lade tractor

samet anya samaan jabt". The News item reveals the iilegal mining in

progress in Jamshedpur border area. As per the report though the mining

department in a raid tried to arrest the sand mafia engaged in 111erg§1 A

mining but the violators have succeeded in escaping and some trucks

loaded with the sand were seized.

2. The news item raises substantial issue relating to compliance of

environmental norms.
i ¢ masarkmmer:  eMHop - Baooh

3. Power of the Tribunal to take up the matter-in-suo-moturexercis€of
power has been recognized by the Hon’ble Supreme Court in‘the matter of
“Municipal Corporation of Greater Mumbai vs. Ankita Sinha & Ors.”

reported in 2021 SCC Online SC 897. ISER

et
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4, Hence, we implead the following as respondents:

@) Jharkhand State Pollution Control Board, through its
Member Secretary

(i) Deputy Commissioner/District Magistrate, Seraikela

5. Mr. Kumar Anurag Singh, learned counsel accepts notice on behalf” ’
of respondent no. 1 and seeks time to file vakalatnama as also the

respomnse.

6. Let notice be issued to Respondents No. 2 for filing the response

before the appropriate bench of the Tribunal.

7. Since the matter relates to the Eastern Zonal Bench, Kolkata,
therefore, OA is transferred to the Eastern Zonal Bench for appropriate
further action. Office is directed to transfer the original record of the OA

to Eastern Zonal Bench, Kolkata.
wepnts notee on behalfl

8. List before Eastern Zone Bench at Kolkata on 02.04.2024.

1; LA S

Prakash Shrivastava, CP

Dr. A. Senthil Vel, EM

) RN

February 22, 2024
Original Application No. 157/2024
AS.
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